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LOK SABHA

Monday, February 19, 1968/Magha 30,
1889 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mg. SpeAKER in the Chair]
Obituary Referemce

MR. SPEAKER: I have to inform
the House of the sad demise of Dr.
Kailas Nath Katju who passed away at
Allahabad on the 17th February, 1968
at the age of Bl.

Dr. Katju was a Member of the
Constituent Assembly of India and
First Lok Sabha during the years
1946-47 and 1952-1957. He was a greal
patriot and an eminent lawyer, He
served the country in various capa-
cities. He was Union Minister hold-
ing the portfolios of Home  Affairs
and States, Law and Defence during
the years 1951 tp 1957. Earlier he
had served as Governor of Orissa and
West Bengal. He was later the Chief
Minister of Madhya Pradesh.

We deeply mourn the loss of this
friend and 1 am sure the House will
join me in conveying our condolences
to the bereaved family.

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAI): Sir, we associate
with you in the grief expressed at the
death of an eminent person, who was
an eminent lawyer, a patriot, a free-
dom fighter and also g prominent
worker in the post-independence-era
for the reconstruction of this country.
We were all associated with him to0
very closely in many fields of work.
Even before freedom he was associated
with Government in Uttar Pradesh.
After that he was associated as the
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head of a State, as Governor, then
as a Minister and the last post that he
occupied was the Chief Minister of
Madhya Pradesh.

He was a person who was respected
and liked by most people, even by
those who disagreeq with him, because
he had a very pleasant temperament,
a temperament which tried to find out
solutions and hot tempers were
cooled by his handling of those mat-
ters on many occasions.

He passed away at the ripe old
age of 81 and passed away  after
living a full life not only in the ordi-
nary sense of wordly success but in
the sense of service to the country
which was eminent in almost ajl
the fields in which he worked We
associate, gir, with you in the grief
expressed by you and request you
to convey pur condolences to the
family of the deceassed.

SHRI LOBO PRABHU (Udipi): Sir.
I am grateful that this opportunity
has come to me to associate myself
with this motion of condolence, It
is on a personal note. I welcome this
opportunity because I knew the late
Dr. Katju as a lawyer who appeared
before me and as a Minister of Co-
operation under whom I served. I
can only say that he was 3 rare per-
sonality who was always willing to
meet anyone at any level. He was a
rare personality who was willing to
give hig best to the country. He was
a rare personality because he used his
gifts for the country. In these cir-
cumstances T would like to recall a
single line from the great poet Donn
“Death be not proud” because he who
is dead is greater than death, he lives
for ever.
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SHRI ANBAZHAGAN: On pehalf
of my group I wish to express our
deep sense of sorrow at the demise ot
one of our great )eaders, Dr. Katju.
He has been one of the senior mem-
bers of the Congress and also a great
statesman. He belongs to the leaders
of the last generation who stood for
the integrity of the country as well
as the unity recognised not only in
their own state but the country as a
whole. As guch, in his passing away
from us we have lost one of our great
leaders who would have been more
useful to us at the present juncture.
On behalf of the DMK 1 once again
second the motion, brought by you, Sir,
as well as the leader of the House.

SHRI H. N. MUKERJEE: gir, I rise
to associate my party and myself with
the feeling of sorrow and condolence
that has already been expressed at the
passing away of Dr. Katju. Dr. Katju
as a Finance Minister of a State had
a full life and he has died full of years
of honour. Even go, his death creates
a void in the public life of our roun-
try. He had versatile ability and even
as a lawyer he was drawn towards the
country’s services and at one time he
did appear in the courts as Jefence
counse] to help the cause of the pri-
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soners in the Meerut Conspiracy case.
In independenct India he was the Gov-
eronor of West Bengal, holding an
office which has many complexities,
But I do not know if any other person
has been as popular i that State zs
Govermor as Dr. Katju has been. I
had the advantage of coming to know
him fairly well when he was a mem-
ber of this House, and while as Minis-
ter he had many critics he had never
an enemy. There was something of
the gld world about him—his cour-
tesy, his dignity, his wide humanity
and his flair for friendship. He has
passed away and there is a void in
the public life of our country which
will not be easily filled. I wish you,
Sir, to convey our condolences to the
bereaved family.

st¥FAdq: §F g Amwmfae
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SHRI E. K. NAYANAR: Sir, on be-
half of my party, I associate with you
in the deep sense of sorrow expressed

by you on the passing away of Dr.
Katju.

SHRI HEM BARUA: On behalf of
my party, I associate myself whole-
heartedly with the message of condo-
lence that you have expressed 4and
other speakers before me have ex-
pressed. It is sad to know that one
by one our great leaders of the free-
dom era are leaving us and Dr. Katju
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has joined that grand line of men. As
has been stated, he has been an emi-
nent lawyer and eminent statesman,
but what impressed me most about him
was his humanity and his sense of fair
play. He was gentle in demeanour and
he was an a'most outstanding persona-
lity whose image of integrated India
we lack today and we very much like
to imbibe. I, on behalf of my Party,
associate myself with the message of
condolences.

MR. SPEAKER: The House may
now stand in silence for a short
while.

{The Members then stood in silence
for a short while)
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